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Productions of Oil from Wells in 
Galeki and Tl'ipura 

2029. SHRI P. GANGADEB: 

SHRI RAGHUNANDAN LAL 
BHATIA: 

SHRI D.  D. DESAI: 

Will the Minister of PETROLE'UM 
AND CHEMICALS he pleased to state: 

(a) whether oil has been struck in 

a well at Galeki in Assam recently; 

(b) 11' ao, how much oil it can 
llroduce a day against the current 

production of 20 tonnes a day in 
other wells in the country; 

(c) whether prospects of oil pro-

duction from wells drilled in Tripura 
are good; and 

(d) if so, the broad outlines there-

of? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM ANV 
CHEMICALS (SHRI C. p. MAJHI): 
(a) Yes, Sir. 

(b) The Galeki well can produce at 
an average rate of 10 tonnes a! oil a 
day as against the ONGC's o'!erall 
average of :35 tonnes of oil per daY 
per well. 

(cl and (d). It is too early to say 
anything in this matter. So far there 
have been indications of presence of 
gas in the first weI! drilled in Tripura. 

A5&Qciation of 0 & NGC with Forejp 
Firms for Drilling in Bombay High 

2030. SURI MOHINDER SINGH 
GILL: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state: 

(a) whether a decision has been 
taken to allow 0 & NGC to associate 
some foreign firms for drilling for oil 
on the Bombay High basin; and 

(b) if so, whether negotiations with 
certain firm, haVe been started for 
the same; and if so, on what terms? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C. P. MAJHI): 
(a) and (b). To el<ped;!e the explora-
tion and development of the Bombay 
High area, ONGC will engage on con-
tract basis from time to time such ser-
vices as may he necessary. The terms 
and conditions would depend upon the 
kind of services hired. 




